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neurs were not doing waell.

{b) and (c) The Government of India
filed a revised rehabilitation scheme for sick
Agro Service Centres in the Supreme Court
in September. 1989,

Development of Reservolr Fisherles in
Karnataka

6686. SHRIH. C. SRIKANTAIAH: Will
the Minister of AGRICULTURE be pleased
to state:

{a) the amount provided by Union
Government for the development of Reser-
vorr Fisheries Scheme in Karnataka.

(b) the quantity of fish likely to be
produced under the scheme,

(¢) the number of fishermen likely to be
benefited. and

(d) the places selected in Karnataka
under the Scheme?

THE MINISTER OF STATE IN THE
DEPARTMENT AGRICULTURE AND
COOPERATION IN THE MINISTRY OF
AGRICULTURE (SHRI NITISH KUMAR):
(a) An Integrated Cooperative Reservoir
Fisheries Project has been taken up for
implementation in Karnataka at an estimated
cost of Rs.473.88 lakhs of which the Central
assistance including the share of the Na-
tional Cooperative Development Corpora-
tion 1s Rs 406.58 lakhs

{b) About 3500 tonnes of fish i1s esti-
mated to be produced annually on full imple-
mentation of the scheme,

(c) 2570 fishermen are likely to be
benefited.

(d) The scheme will be implemented in
11 Talukas of Mysnre district
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Declaration of National Highways as
Per Recommendations of NTPC

6687. SHRI KASHIRAM RANA: Wil
the Minister of SURFACE TRANSPORT be
pleased to state:

{a) whether new National Highways are
declared as per the recommendations of the
National Transport Policy Committee;

{b) f so, whetherthe roads declared as
National Highways during February 1980
were as per the recommendations of the
National Transport Policy Committee;

(c) whether the roads in Gujarat recom-
mended by National Transport Policy Com-
mittee have been declared as National High-
ways; and

(d) s, the detaits thereof?

THE MINISTER OF SURFACE TRANS-
PORT (SHRI K P. UNNIKRISHNAN): (a)
New National Highways are declared in the
country keeping in view the following guide-
ines besides the availabilty of resources,
recommendation of National Transport Pol-
icy Committee(NTPC) and proposals of the
State Government:—

i) roads which runthrough the length
and breadth of the country:

ity roads connecting adjacent coun-
tries;

m) roads connecting State capitals;
) roads connecting major ports and
wnportant industrnial or tourist

centres:

v) roads mesting very important stra-
tegic requirements:

vi) roads carrying high denstty of traf-
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fic over an adequate length; and

vii) roads which will enable sizeable
reduction in travel distance and
achievement of substantial econ-
omy thereby.

{b) Presumably, the Hon’ble member is
having in mind the five State Roads declared
as National Highways in February, 1989.
Out of these, four roads were identified by
the National Transport Policy Committee for
declaration as National Highways.

{c) and (d). National Transport Policy
Committee recommended three State Roads
which serve Gujarat State for declaration as
National Highways. One of these roads
namely Beawar-Siroh—~Radhanpur Road.
part of which falls in Gujarat State, has
already been declared as National Highway.
Othertwo roads identifies by National Trans-
port Policy Committee for this State could
not be included in National Highway gnd
because of constraints of resources and
other priority considerations.

Scheme for Providing Employment to
Youths in Punjab

6688. SHRIKIRPAL SINGH: Will the
Minister of HOME AFFAIRS be pleased to
state’

(a) whether Government bave pre-
pared special schemes for providing em-
ployment to the youths in Punjab with aview
to eliminating terrorism;

(b}  so. the details of the schemes
prepared during the last three years;

(c) the number of educated youths who
we'e given emplcyment duning the period:
and

(d) the number of those who applied but
could not get employment under these
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schemes and the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
SUBODH KANT SAHAY): (a) and (b). Ac-
cording to information available, the Govern-
ment of Punjab have drawn up a scheme
which would provide employment to youth in
the age group of 15 to 20 years from the
border beltof 16 Kms. in the border district of
Gurdaspur, Ferozepur and Amritsar. The
sealected persons would be paid ration money
and pocket allowances and kept in camps
and given training. Efforts would be made to
absorb them in the police, Home-guards or
other Government jobs subsequently or
provided with assistance to set up their own
small units.

(c) and {d). Information in this regard is
being collected.

[Translation

Enhancement of Compensation Given
to Families of Road Accident Victims

6689. SHRI BALESHWAR YADAV:
Willthe Minister of SURFACE TRANSPORT
be pleased fo state:

(a) whether Government are consider-
ing to enhance the amount of compensation
given to the families of persons killed and
injured in road accidents;

{b) if so, the time by which it 1s likely to
be enhanced and the extent of enhance-
ment; and

{c) if not, the reasons therefor?

THE MINISTER OF SURFACE TRANS-
PORT (SHRI K.P. UNNIKRISHNAN): (a)
No. Sw.

(b) and (c). Do not arnse.



